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NOTIFICATION

The 13th February,2021

No. LGL.26012022t20.-T\e following Act of the Assam Legislative Assembly which

received the asse,nt of the Honble Govemor of Assam on 9th February, 2023 is hereby published

for general information.

ASSA}I ACT NO. YItr OF 2023

(Received the assent of the Governor on fth Februat'y'2023)

TIIE ASSAM DARRANG AI\D LAKHIMPUR DRISTICTS
(ASSI\{rLATrON OF LAWS ON STATE SUBJECTS)

(REPEALING) AC"T,2022
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Prcmble

Shorttitle,
oxEst and
@mmeooement

Bepcal and
sErrLtS

ATI

ACT
to rtpcal tbc Assao Darsqg and Iakbimpur Di$ricts
(Asalnilarion of larrs atr Stste Sutjepts) Act, 195 l.

Wheceas it i! ageditnt b rcpcal theAssam Dmng md
Laktimpur Diotricts (Acslmilation of Laws on Stte Suldeots)

Act 1951;

It is hrcby enaoted in ttc SFr€Cy-third Year of the
R4ubltc of Irdie as bllos,sr,-

I. (1) Ihis Act mry be aalled tttc Assam Darrang and
Lakhimpur Distrlce (A"ssirnilatlon of laws m SIEE
SubJectc) (Repealihg) Act. 2022.

(2) lt er<teods to the whole of the Stne of Assam.

(3) It ehall oome into force at once.

Arsro Act
No. XV of
r9!l

Arsia Act
No. XV of
r9!il

2. (l)

Q)

The Assan Dairaog and Lrlhfurptr Disicts
(Assimilation of L"er+s cm Stais Subjopts) Acr, 1951 is

heroby rcpealad"
Notwithstanding sueh ropeal under seetion 2, the

validlty ol e,ffeot or consequc'nco of anyfiing alregdy

doe or suftrcd or my right, tith, obligadon c
liahilitf otmdy ooqtiitt{ accottcd or iDfftEd or uy
rcmcdy or nroccedag in tupcst of ary snrch righil'
title, ohligaion or titbility or peualty. claim or
demaod etc. alrcady enforctd under the Act so

repcalod. Bhdl bc deemed ts havc bcon validly done

or Eken or passed under the coneqponding
provisions ofthe AoL so lGp€al€d.

GEETANJALI DAS SAIKIA,
Secretary to the GoverDment of Assam,

Leglslative Departuent, Dispur, Guwahati-6.
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